
Centrgl A&n inistraiive Tribuual
Principal Bench

CP No.165120M
In

MANo.l838/2004
oANo.2864/2002

NewDelhi this the 10'h day of September, 2004.

Hon'ble Mr. V.K. M4iotr4 Vice'Chairmm (A)

Hon'ble Mr. Shurker R4iu, Member (J)

Pulkit Sah #o Ayodhi Sah,

Sector 4/1185, RK. Puram,
NewDelhi-110022.

-Applicant

@y Advocde Shri DeePak Verma)

-Versus-

Shri Arun Bhatnagar,
Secretaty, Dept. of Personnel,
North Block, N. Delhi.

Shri D. Saroop,
SecretaryPept. of Expenditure,
North Block, N. Delhi.

Shri L. Vishwmathan,
Secretary,
Stalf Selection Comm ission,
Block 12, CGO ComPlex,
Lodi Roa4N. Delhi.

-Respondents

(By Advocate Shri S.M. Arif)

oRpm. (oRAt)

Mr. V.K. Majotra- Vice'Chairmm (A):
A*r.L

MA-183U2004 is allowBd. Respondents frD now placed copy of order

dated 77.8.20M passed by the Hon'ble Supreme Court grmting interim stay on

contempt proceedings.

Z. C.P. is disposed of and notices to the respondents re discharged with

liberty to applicmrt to revive the CP, if so advised, after decision in the SLP is

available.

3. MANos. I58l srd 1677 of 20M have already been disposed of.
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S krryi llk^l
(Shanker Reiu)
Member (J)

(V.K Majotra)
Vice-Chairmal(A)


